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Representation from an employee of

Air Force Training Command, Bangalore
against Mal-Practices

2935. SHRI GEORGE FERNANDES :
Will the Minister of DEFENCE be pleased to
to state : ’

(a) whether he has received a representa-
tion from an employee of the Air Force Train-
ing Command, Bangalore complaining about
certain mal-practices in the giving of contracts
by Garrison Engineer, Jalahalli Division,
Bangalore ;

(b) iif 80, whether Government have made
any enquiries into these charges ; and

(c) if so, the action taken thereon ?

THE MINISTER OF DEFENCE (SHRI
JAGJIWAN RAM) : (a) Yes, Sir.

(b) and (c). The allegations are under in-
vestigation. Appropriate action will be taken
on completion. of the investigation.
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